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0A No. 125/99

ABL Delhi this the 15th day of January, 1999.

Hon'ble Smt.lakshmi Swaminathan, Member (3J)
Hon'ble Shri N.Sahu, Member (A)

In the matter of )

Sh.Musaphir Ram

§/0 shri Palki Ram,

R/0 E-11, Press Palace,

Minto Road, New Delh i=1 ese Applicant

(By Advocate Shri Karan Singh )
- Versus

1. - Union of India
through Secretary,
Directorete of Printing,
Nirman Bhavan, New Delhi.
2. Director of Printing,
Directorate of Printing,
Nirman Bhawan, New Delhi.
3. The Manager,
Government of Indis Press,
Minto Rgad, New Delhi.
. +s. Respondents

O RDE R (ORAL)

(Honfule'smt.l.akshmi Swaminathan, Member (J).

After hearing Shri Kgran 3ingh,learned counsel for the

applicant for some time it was pointed out that this applicetion

is not dnly barred by 1imitation but alsc suffers from non-

joinder. of necessary parties. He seeks psrmission to withdray

the 0A.

In the above circumstances prayer is allowed. 08 is
ya

dismisssd as. withdrayn. °

) "'\s‘_,—,.\“_ N : ) . -
(N. SaRhu) —— - (Swmt. Lakshmi Swyaminathan )
Member (A) . Member (J)




